1345 Accident on Ruilway KARTIKA 20, 1887

Bridge (C.A.)
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(SAKA) 1346

12.7 brs,
RE: CALLING-ATTENTION-NOTICE
(Query)

Mr. Speaker: We shali now take
up yesterday's calling-attention notice,
Now, Shri Hari Vishnu Kamath,
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It is a challenge to my authority that
1 cannot exercise that authority.

Shri Nath Pal (Rajapur): You could
have perhaps helped matters by draw-
ing his attention to the reply given
to this question by the Minister con-
cerned when I raised it the other day.
He is raising u vital jssue,

Mr, Speaker: Can I give reasons for
every di‘allowance, and would they
be discussed here? My reasons may
be wrong. How can I bave a dis-
cussion and begin to give reasons why
1 have disallowed it? Am I required
to say when it would be taken up,
why it has not been taken up?
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NOVEMBER 11, 1965

Notice (Query) 1348

Shri Natp Pai: 1 fully agree with
wou, but the matter would have been
helped by going to the substance of
the question raised, and the substance
was very simple. [ do not say you
are called upon to give reasons, I fully
agrec with you, nor would I agree
that your authorily should be chullen-
ged, but I am sure that Shri Madhu
Limaye would have been satisfied if
you had drawn attention to the reply
given in the House, namely that the
Government considerg that there has
been mismanagement of the mills and
that Government is thinking of tak-
ing them over. If a copy of that
reply had been sent, he would have
been satisfied,

Mr. Speaker: Was it my duly to
send him the reply that has been
given? Every hon, Memher in  the
House is gupposed to know what has
happened before. He should know
as much ag I do,

Shrl Nath Pail: The issuc he raises
is a vital one,

Mr. Speaker: He can raise it in
ony other manner. If it has not been
answered, he might pive nolice by
any other motion, and certainly if it
ig wvital, I am prepared to take it up,
but how can 1 take it on the Calling
Attention Motion? That is the ques-
tion,
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CALLING ATTENT/ON TO MAT-
TERS OF URGENT PUBLIC IMPOR-
TANCE—contd.

(ii) PosTroNEMEINT or Asmo-Astan
Conrenence 1IN Awsiers—Contd,

Shri Harl Vishnu Hamath (Hoshan-
gabad): Considering that China, after
the ignominious failure of its diabo-
lical conspiracy in Indonesia, had
strenously  advo.ated  postponement
of the Algiers Conference fearing loss
of face and loss of support in  the
Afro-Asian world whereag India had

d such postp it all along,
does the posiponement now sine die,
tha! is the virtual abandonment of
the conference. mgnify a diplomatic




